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Fall in Production of Saleable Steel

1729. SHRI JANARDHANA
POOJARY:
SHRI R. PRABHU:
SHRI R. L. BHATIA:

Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether 20 per cent fall in the
production of saleable steel is expect-
ed during the eurrent year; and
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(b) it so, the reasons therefor and
remedial measures taken?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHR] PRA-
NAB MUKHERJEE): (a) Since the
last few years, there has been progres-
sive decline in the production of sale-
able steel. In course of the last seven
months of the current year also there
was a falt of about 5 per cent in pro-
duction of saleable steel compared to
the production figure for the corres-
ponding period of the last year. In
view of the continuing constraints on
supply of major inputs like coal and
power, it has not been possible to se-
cure any significant change in the trend
of production even during the current
year.

(b) Main reasons for shortfall in pro-
duction have been inadequate supply of
coking coal and restrictions on power
supply to steel planis. Some of the
important steps taken or are proposed
to be taken to optimise the production
of saleable steel at SAIL plants are
indicated below:—

. (1) To . supplement the indigenous
supply of coking coal, import of 1.2
MT of coking coal was arranged in
1978-79. The entire quantity has been
received by August/September, 1980.
Government have allowed further im-
port of 0.5 MT of coking coal during
this year and supplies have already
started arriving. Global tenders for an
additional 1.0 MT of coking coal have
also been issued by SAIL.

(ii) Power generation from captive
units in the steel plants is being maxi-
mised. .

(iii) As a long term measure, steps
have been taken to augment the exist-
ing captive power generation facilities
at Bokaro and Durgapur by 180 MW
and 120 MW respectively.

(iv) Actual supplies of coal and
power as well as other essential inputs
are being closely monitored regularly
at various levels. Close and constant
liaison is also being maintained with
the input supplying agencies so as to
secure maximum supphes of power and
coking coal.

System of Time Bound disposal of
Licence Applications

1730. SHR] JANARDHANA POO-
JARY: Will the Minister of COM-
MEKCE be pleased to state:

(a) whether Government are consi-‘
dering to introduce a system of time
bound disposal of licence applications;

and
(b) if so,-the details thereof?. . . .

THE MINISTER OF. COMMERCE
AND STEEL AND MINES (SHRI PRA-
NAB MUKHERJEE): (a) and (b). The
system has been introduced fram 1st
November 1980. Under this system,
the following time  limits have
been laid down for disposal of import
applications found complete in essen-
tial respects:—

Category of application

(i) For Actual Users Automatic licences .

(ii) For Actual Users Supplimentary licences

Time fixed
. . . . 30 days.
. . . . 45 days.

(ili) For Import chlcxﬁshment licences including Advance/Imprest licences 45 days.

(iv) For Capital Gocds licenees upto Rs. 10 lakhs (cr Rs, 15 lakhs fc.r
mlnufacturcr-cxporters for import against REP licences). .

60 days, (from date
of receipt
essentiality certifica
from sponsoring a
thority),






